35 Matters under Rule 377

[Dr. Golam Yazadani]

Ratua P. § aud Chanchal P. S. in the
first week of June last, and due to
widening of the breach, second phase
of serious flood began in the middle of
last month. This flocd has urexpected,
and serious dumage to crops, houses
and other properties has been donc.
The best relief will be to close the
breach 2t Dhuhal. Bihar Government
has been trying to repiir the breach,
but complete repair has not been made
yet., Due to partial repairs, flood water
has been less than before, but still the
flood hos not vyt receded completely.
To ensurc future crops, the 'rcach
should be completely repaired.  As  the
civilian authority of Bih:r Government
has found it difficult to repair the
breach uptil now, it is desirable that the
breach of the embankment may be
repaired by nilitary men on a war
footing.

I draw the attention of the Hon.
Minister of Irrigation of Centre to take
up the matter and get the breach at
Dhubal repaircd cffectively, immediately
in the interest of the peasants and
others of West Blengal and Bihar,

(iii) Need to reogranise Central Board
of Film cencers
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(iv) Need to constitute a separate
Pay Committee to look in to pay
structure and service conditions of 111
Faculty

SHRI FRATAP BHANU SHARMA
(Vidisha) : The five Indian institutes of
Tcchnology were established as Insti-
tutions of National importance by an
Act of parliament and commenurate
with objectives laid down in the very
Act, these institutions have been contri-
buting in the field of science and
technology to help advance our nation

on the path of industrial and scientific
self-reliance,
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It is ironical that the faculty of
these nstitutes are gelting a raw deal
in regard to their pay structure. Curr-
ently the pay scales of IIT tcachers are
the same as those of other colleages
and universities. Ia fact the IIT Faculty
has been put to further financial dis-
advantage while implementing the last
pay revision (in 1973) in the sense that
IIT's are the only institutes which do
not give an examination remuncration
to their faculty. Lack of attractive pay
struclure is escalating brain drain. Our
honourable Prime Minister has on
several occasions made it clear thatit
is our government’s policy not only to
retain the existing ta'ent in the country
but also bring back those talented
Indian scientisis and technolo.ists who
have sctiied abroad. It is, therefore,
important that a scparate Pay Comm'=
ttee should be constituted immediately
to look exclusively into the payi-
structure and service conditions of IIT
Faculty. I would request the Minister
of Education to look into the matter.

(v) Need for early set up for IFFCO
Soda Ash factory at Phulpur
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(vi) Need to reduce Cement price
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